A TEM NO. WM 1 COURT NO. 8 SECTION |V

SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
I A 7-8/2010 and 9-10 in ClVIL APPEAL Nos. 8429-8430 COF 2010
R. D. GARDI MEDI CAL COLLECGE & ANR. ETC. Appel | ant (s)
VERSUS

STATE OF M P. & ORS. Respondent ( s)

Date: 03/02/ 2011 These Appeal s were called on for hearing today.

CORAM :

HON BLE MR JUSTICE V.S. S| RPURKAR
HON BLE MR JUSTICE T.S. THAKUR

For Appellant(s) Ms. Pragati Neekhra, Adv.

For Respondent (s) Ms. Vi bha Datta Makhij a, Adv.
M. P.P. Singh, Adv.
M. A Sharan, Sr. Adv.
M. Amt Kumar, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
At t he request of M. A. Shar an, | ear ned seni o
r
counsel appearing for the MCl, list on 07.02.2011
(Shashi Sareen) (Shashi Bala Vij)
Court Master Court Master

(The matter is stated to be listed in the supplenentary list for 4/2/2011)



